
Reports of the [RAJYA SABHA] PAC 

I. Income Tax (Amendment) Ordinance, 1999 (No. 7 of 1999) 

II. Representation of People (Amendment) Ordinance, 1999 (No. 8 of 1999) 

III. The Contingency Fund of India (Amendment) Ordinance, 1999 (No. 9 
of 1999) 
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REPORT OF THE COMMITTEE ON GOVERNMENT 

ASSURANCES 

SHRI SOLIPETA RAMACHANDRA REDDY (Andhra Pradesh): Sir, I 
present the Forty-seventh Report (in English and Hindi) of the Committee on 
Government Assurances on dropping of assurances on the request of 
Ministries. 

REPORTS OF THE PUBLIC ACCOUNTS COMMITTEE 

SECRETARY GENERAL Sir, I lay on the Table a copy each (in English 
and Hindi) of the following Reports of the Public Accounts Committee 
(1998-99) which were presented by the Chairman of the Committee to the 
Speaker of the Twelfth Lok Sabha before its dissolution on 26th April, 
1999:— 

(i) Tenth Report on the Action Taken by Government on the 
recommendations contained in Fourteenth Report (Eleventh Lok 
Sabha) on "Union Excise Duties-Provisional Assessments". 

(ii) Eleventh Report on the Action Taken by Government on the 
recommendations contained in Forty-Fifth Report (Tenth Lok 
Sabha) on "Avoidable extra expenditure on import of sugar". 
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